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27.8.04. 	Present: Hon' ble Mr.L C. Vezma  Vic&' 

haian. 

on'ble Mr4 K.V.Prahadafl, Administrative 

• 	
Meer. 

hf .p:) Heard applicant in person and 

MrA 0 K.choudhury 1  Add].C.G.5.0 for 

• b;: 	
theResponctenté. 

•In this 0.A1  the applicant has 
ISMJ prayed for direction to the Respondents 

to transfer him to his home and Native 
Station at Kolkata Zorial of fice. 

The facts in 	s that the 
applicant was posted to Notheast in 
December 2000 and he completed two 

yearsL. Thereafter he sent repre 
sentation on 847.2002 (Annexttre 4) 
±hrough Proper channel, for transfer tà 
Kolkata Zonal office. The samehas not 
been decided by the appropriat e autho-
rity ana.hazs not given any reply there' 
to. Sutsequent representation41 

(Annexur5 D6 & 8) haot 
repi till dateo 

The submission of the applican 

, is that he has served in Northeast. 

. for about four years and he is due to- 

his superannuation in the month of 

contd/ 

n 
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0.A.191 of 2004 	

41.44 
27004, Decnber 2006. He sh6uld beq,enpace 

of posting choice , buttheR1,oenes 
have notj reply to the representation,

1.  

MrA.K*choucihury, learned Addi. 
C,0,s.c. s nits that the applicant was 
required to be givepTti-iree Station of. cFok 
Zkbat he has given the name of only one €  
The applicant in his representation spught 
transfer t%Kolkata Zonal office and 1 iw.e-
t-vrequired t1 *tions the Respondents 
should have reply to the Representations 
apd asked for 3 choice stations. Thenon 
reply to the represnttjon carntib 

• 	
exp1arby the Respondent, 

In view of the above we decide 
y' 7p 	 the O.A.&Aç the Admission stage, with 

	

c6 	 direction to the Respondents to consr 

	

- 	 the applicant's representation with a 
syT-ipathetic view and pass appropriate order 
and cofleider his case • The order pased 

	

4 	 be connunicated to the applicant withjn a o5 

period of two months fran the date of 

	

011 l7?-7 	
4 	

I  receipt of this order. 

Accordingly, the 0.A, is disposed 
-: 	 of, No cQstg 

Member Vice_chairman 

31 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

_---- GUWAHATIBENCH 

15,  A. No. of 2004 

hri S. K. Gum

...
Applicant 

 Vs. 

.........................Respondents 
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Copy of Relieve Order along' with 

enclosure vide Estt. Order No.' 

6/2000 dated 25.01.2000 issued by 

the Deputy Director, Mumbai Zonal 

Office, Mumbai.a 
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Copy of the Govt. of India's 

Notification No. 200 1413/83-IV dated 

14.12.1983 
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Copy 	of 	the 	representation along 

with 	relevant 	forwarding letters 

dated 	08.07.2002 	by 	the 	Applicant 

to the Respondents No. 5. 

Copy 	of 	the 	representation dated 

08.04.2003 	by the Applicant to the 

Respondents No. 5. 

Copy 	of 	the 	representation dated 

05.08.2003 	by the Applicant to the 
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07.05.2004 by the Applicant to the 
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Copy 	of 	the 	representation dated 

21.07.2004 	by the Applicant to 	the 

Respondents No. 5. 
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Saroj Kumar Gum 

Enforcement Officer 



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

O.ANO. 	OF 2004 

IN THE MATTER OF 	: 

An Application under Section 19 of 

the Administrative Tribunals Act, 

1985. 

IN THE MATTER OF 

SHRI S. K. GUIN, 

Enforcement Officer, 

Directorate of Enforcement (FEMA), 

Govt. of India, 

Rajgarh Road, Bye Lane No. 4, 

Guwahati - 781 003, Assam 

APPLICANT 

- Versus - 

THE UNION OF INDIA 

Represented by its Secretary to the 

Govt. of India, Ministry of Finance, 

New Delhi. 

THE DIRECTOR, 

Directorate of Enforcement (FEMA), 

Govt. of India, Loknayak Bhawan, 
61 h Floor, Khan Market, 

New Delhi— 110 003 



2 	0~,  4X,  

THE DEPUTY DIRECTOR, 

Directorate of Enforcement (FEMA), 

Govt. of India, CGO Complex, 

DF Block, 3d  MSO Building, 
61h Floor (Wing-C& D), Salt Lake, 

Kolkata - 700 064, 

THE ASSISTANT DIRECTOR, 

Directorate of Enforcement (FEMA), 

Govt. of India, 

Rajgarh Road, Bye Lane No. 4, 

Guwahati - 781 003, Assam 

RESPONDENTS 

The humble Application of the 

Applicant as above named - 

MOST RESPEPCTFULLY SHEWETH: 

That the Applicant is a citizen of India and a permanent resident of 

India, as such he is entitled to all the rights, protection and privileges as 

guaranteed under the Constitution of India and other laws framed 

there u n d e r. 

That the 	Applicant 	beg 	to states 	that 	he 	has 	joined in 	the 

Directorate of Enforcement (FEMA) earlier (FERA), Madras Zonal Office, 

Madras 	in the 	year 	of 	1974 	as an 	Assistant 	Enforcement Officer. 

Thereafter, he was transferred to the Guwahati Sub-Zonal Office in the 

year of 1975 in the same post and worked upto 1976. Then in the year 
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1976 he was transferred to Kolkata Zonal Office in the same post and 

wrked upto 1981. In 1982 he was promoted in the rank of Enforcement 

Oficer and posted there and work upto 1985 in1he same post. In 1986 he 

was transferred to Jallandhar Sub-Zonal Office (now Zonal Office) and 

seved there upto 1987. Thereafter he was transferred to Calcutta Zonal 

[Oftice in the end of year of 1987 and served there upto 1995 in the same 

post. Thereafter, he was transferred to Mumbai Zonal Office, Mumbai in 

Ithe. year of 1996 and posted there upto 1999 in the same post After that 

jhewas transferred to Guwahati Sub-Zonal Office, Guwahati in the year 

199 vide H. 0. F. No. A-1413199 (Pt.lI) dated 24.12.1999 (Estt. Order 

NoJ, 67/99) and subsequent Relieve vide Estt.. Order No. 6/2000 dated 

25.01.2000 (F. No. A-14/1/96/1565) issued by the Deputy Director, 

Mumbai Zonal Office, Mumbai and served in Guwahati Sub-Zonal Office 

ro February, 2000 to till date in the rank of Enforcement Officer. 

A copy of the aforesaid Estt. Order No. 67/99 

and Relieve vide Estt. Order No. 6/2000 dated 

25.01.2000 are enclosed herewith and marked as 

ANNEXURE : I & 2, 9- 

3. 	That the Applicant beg to state that he completed more than 41/2 

I 

(four and half) years in the Guwahati Sub-Zonal Office which is under the 

juridiction of North East Region. He further submits that the posting in 

Norh East Region is a tenure post which; is mentioned in the Govt. of 

lndi's Notification for North Eastern Region vide No. 2001413/83-E.lV of 

N1in. of Finance, Deptt. Of Expenditure, New Delhi dated 14.12.1983 is 

toJ years of services for the officers who has completed 10 years of 

4. 
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- 	. serce. The Applicant has completed more than 30 years of services in 

the Directorate of Enforcement. 

A copy of the aforesaid Notification No. 

20014/3/83-E.IV dated 14.12.1983 is enclosed 

herewith and marked as ANNEXURE : 3 

4. 	That the -Applicant beg to states that he submitted Representations 

to the Director of Enforcement (Respondent No. 2) on 08.07.2002 

forwarded by Guwahati Sub-Zonal Office on 08.07.2002 vide F. No. A-

11Ii1Gau120001234 to Kolkata Zonal Office and subsequently Calcutta 

Zoñal Office forwarded to the Director of Enforcement, New Delhi on 

15J07.2002 vide CZO letter No. A-40/3/Cal/2000 and intimated to this 

office vide Endt. No. A-40/3/Cal/2000/4431 dated 16.07.2002. The 

Applicant further submitted representations on 08.04.2003, 05.08.2003, 

07;.05.2004 and 21.07.2004 for transfer him from Guwahati Sub-Zonal 

O*ice to Kolkata Zonal Office. But the Applicant has not received any 

r•eponse to that effect from the Directorate of Enforcement till now. 

Copies of the aforesaid Representations dated 

08.07.2002 along with relevant forwarding 

letters, 08.04.003, 05.08.2003, 07.05.2004 and 

21 .07.2004 are enclosed herewith and marked as 

ANNEXURE : 4, 5, 6, 7 & 8 

51. 	That the Applicant submits that his superannuation is due in the 

ronth of December, 2006. And since he is in the verge of the retirement 

v''hich is left only 2 years prayed for his posting at his native and home 

tations at Kolkata for final settlement of his old age life. 

Qy1-1  

!) 	
b. 1o4 lk3c31 

(\V 	tQQ 	4-Jj 
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6. 	That this Application is bonafide and in the interest of justice. 

In the premises aforesaid, your Applicant 

most respectfully prays to your Lordships 

may graciously pleased to admit this 

Application and issue Rule upon the 

Respondents and direct the Respondent 

No. 2 (Director, of Enforcement) for issue 

transfer order and posting immediately in 

his home and native station at Kolkata 

Zonal Office, of Directorate of 

Enforcement (FEMA) and I or pass any 

other order or orders as deemed fit and 

proper. 

And for this act of kindness, the A pplicant, as in duty bound, shall 

ever pray. 

......
Verification  

8 
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Verification 

I, Shri Saroj Kumar Gum, son of Late Gobinda Chandra Gum, aged 

about 58 years, Enforcement Officer, posted in the office of Directorate of 

Enforcement (FEMA), Govt. of India, Rajgarh Road, Bye Lane No. 4, 

Guwahati - 781 003 in the district of Kamrup, Assam do hereby verify the 

statements made in paragraphs I to 5 are true to my knowledge and rest 

are my humble submissions before the Hon'ble Tribunal. 

And I sign this Verification on this the 26th day bf August, 2004 at 

Guwahati. 

/ 

_rroc 

L. ZhoLt 	 (SarojKUmarGuin) 

LI 
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j/Tegram "DIRENFERA 	
: 4619162 

	

'.O317418oFERAJN 	
Tel. No. : 4611989 4;S4? 	 Government of !ndia 	 4692055 

1r 
• 	ENFORCEMENT DIRECTORAçE 

1i 	r ftf 
FOREIGN EXCHANGE REGULATIO 

	

• 	 rzr 	
II 

6th Floor, Lok Nayak Ohawan, Khan Market, NewDe 

Ref. No 	L.3/99Pt) 	
. 	ba(e,.2L.9Q

.......... 

QR !p67J99 

The following Enforcement Officers of this Directorate 
are hereby transferred with inediate effect and until further orders:- 

Name of the 

1 	Shrj S.K. Gum 

Fr om 	 10- 
Mnbaj 	Gauhati 

2. 	Shri A.K. Mathur 	 Varanasj 	Agra 
(Office to be 
shifted to Lutknow) 

As the above transfers have been made on the request of the concerned officials, they shall not be  entitled for any TA/DA, 

• 	Li'.. 
. 	(K.N, SINRA) 

DEPUTy DIRECTOR(ADMN) 

Copy to: 

1. 	
The Deputy Director, Enforcenent Directorate, MurnbaiAcalcutta 

2. 	The Assistant Dtrector, Enforcement Directorate, thatl/ Varanasi/Agra. 

The Pay & Accounts Officer, Pay & Accounts Office, Ministry of Finance, Dpt-t. of Rven!e, New Delhi, 

Individual concerned 

Personal file/service book of the Individual concerned. 

Asjstñt dcalinn with 	nIorIty/v1ai1anc/retuz.n 

I . 

Establishnt order reister. 

3. 

4 4  

/ 
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ENFOCt 

	

1 	 R 

	

ocegfl .c1a1gC eguintlOn 	 \ / 

C-) -v el, 1111101t of Incliti, 

Mit1Y of 	ptt. 

Z'24, Miliat 	
2icI floor, Nn Point 	

-400021. 

Phone: 2028496,2027070 FcNO. 2828930 (3ani ElFERA 
Djie: 25012000 

VIeNO.A44Ih hI 96  

- 	ci'rrrr' ORDER I 2.-00 0 

•1 

311 purSuflCC 
0fliO'S EstabljStUt rder1O.679 dtd 2442-99 issued under 

File .A-14/3f99 (Pt-U) Shri SJ.Gui1L 
Eu1orcCfl111 

officer is relieved QihiS duties in 

the dl1i22't of 41-2000. He is directed to rcport 
for1  dutiS to the AssiSta 

	

EaforCCt11 	
Direc1Orte Gmthati. 

Shri Guili , has be-en granted 	
EC(l leave orn 2007-96 to 3112-96 

 is 

d 0 	 Le 	front 	
(copy of the 5iCtjOfl order 

c ctosed). 

(R. K P.ANI)EY) 
DEPUTY 1)1REC[01 

Shri Jc;uw , 21 KalipUr , SakUfltalal' 	
, CalCUth - 700 063. 

The DepulY Director , 
EnfOfce11Wt l)i1eCtOte Ca1cutt9 

The Assist 	Director 	
DicectOrne- Gauhati. 

4)  Th Pay and AccOUfltS 
OfficeT of Finance Depame of 

ReVCflU , Church Road }Iu1mefl ,eW De-Thi, 

PersOU file / Se 'Ce Book of individU81 COflCC1d 

Pay lili Section. 
Establ%8h1t Order 5  

rai 

\e? 



I 	" 

C1jr 
FOpr 	xcjç. 	

ACfl GUVr.  nF 
MirJAt C&iMUii 	'i 1u 

t(Ai1M,U 

O4  Ai11/189/j3/96 

L - -•sANcno OR1R 

Shrj dgk oGuinj 
 Enforcemnt 0fffcer• kiej 

been aanctjoned Earr2ed leave for 165 day5 from 20 7f1996 to 31-12199 and 
Half Pay Leave 4-ii 5)O cJcj,ç 

from 1 l 1 1997 to 3l1997by th Cornp ~ nt Authority ,  

( KaA. KURU VILLA 
Copy CH1E  EI4FORCEtN tói • 

1) Pay l3il1Sectjo 

2)T 
Shri S.K.Guin, 
Enforcement Officer (on leave), NO. 21 ,.Kaflp, 
Sakuta1a Park, 
nQ-hiM1nj1 Sarani, 

7th Auguat,997. 

•+ 

All  

7 	r•J 



Giwahet-. 

- 	

fnfcrent Wroctoravo.  

No.A_11/1/Gau/2000/ L'7 	 Datedl4.2.2000 

JOINING RaPoIT 

In pursuance of H ,O, Establishment Order No. 

67/99 dated 24.12.99 issued under 
File No.A-14/3/99 

(Pt.I1) issued by Deputy DireCtOr(Admfl), Enforcement 
Directorate, Headquarters, New Delhi, I hereby report fo 
duty i.e. 14.02.2090 (A.N.). 

ENFORCEMENT OFF ICER 

 

Copy 

• • 	(1oi 	Echrge Repulatiorr Ace) 
Government of ftdi 

• 	 Byc L&ne No. 4 

Rajgarh Rcd, 

GUVAHAI 

Co 

1 	
The Director of Enforcement, Go,vt.of India, New DelhL 

2. 	The Deputy DirectOr(Admfl)9f01cemt flixectarate, 

• 	 S 	edquarterS Office, New Delhi. 

3,  The Deputy Director, EflfoXCE'rneflt DireCtOIate,b0al 

* 	
Offices, Caicutta/.MU 

The Assistant DiaGtOX. , Enforcement Directorate, 

Rajgalh Road, 4th Bye Lne, Guwáhati-3. 

The Pay & Accounts Officer, Pay & Accounts Office, 
New Delhi. 

persOnal File/Service Book. 

Concerned File 
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o. 2)i/2/C3/ 1 V 
Govo7nracnr. of India  
1initrj 01 Tinn0o 
Deartmint of Etd1tm 

Itey DeUii,, the 14th Ieo'83 

o mc }; l tQ T!', 	;i 

WbS AllOv=nOes atid facilitiCs for o1,.iin cz1o,yce0 of 
the CtiCOTOrn(flt nervirg in, the tctea and 
lThion ivi0riee.ofl10Vth mietei iioniPpr0vOSt8 

thereof. 

The nccd for attothg cn& rctthing the oorviceo 

of. com ,etcnt ofLtccro for ocrvlce in the North 	ten 

Thg1Ofl ooritth the t.tcr of trn, % htyt, VaniPar, 

t4agafld and 141torM Imo hetn crragIrF, the :attcticsn of the 

Goveijent for ootio tthe. Tie Coyemmcnt had aO1nted a 

Committee trndor the haitn*'ip of eorett7, Deartv'tnt 

of Pergonnel and Acinint7tiYe 	foi, to ;  roiew the 

exioung 	 Adniotrti'!0 	0i3, to review the 

eyl a%ing  SLjIo,,r&c ,9v end facilities adviesiblO, to the viOQe 

Oteorion of CtUien "Conty0l Go e'nient eip1oyece nerving 

in thin T%ton and to vio'at t*iitablo jp!eVeC%t(3s The 

"OOMMOndation13 of the Comnittee havo b.n =Ug otreftiUy 

conidqre&by the Govt and the roB1dt in no 

pleamed to dleside ae foflowa $ 

i) 

There 411 boa Ilixed tenuie of pootin of 3  yearo at 

e tii0 for oUioern jelth cervioe of 13 yetra of Ites and  

o 2 ytm *t 	ttho for o11ic0'r vith or then 1) yoar 

r.inine et. of nervice, Toviodn o 1czvce t o., in coeee of 

a •• 



/ 	

II 

/ 

	

( 	 of 15 dayn per 	viii he exciued 	 the ttnu 

period of 2/3 	OffiCOrco on conpiotion of the fixed 

	

:1 	trO of Orvioe Tht1oned abovet  muy he oone1ded 
/ Postilig to a otition 01 tht1 r ctholo e 	hr a is pOnib1. 

The period of derutt1on 01 the Catrn1 Oovoment 

enpIoyeea to the 	cc/Union Ter,itorie of the ?oth 

thoten Peclong 1411  erie1 be for 3 years 'ioh rr be 

Oxtcnded in eYepttcnt?.t 	JJI 	 ca of WhiLe cerrice 
a, 	.kcn the epioyee cciioemd in prcped to Dty 

The &1dbie dejutDtJo, 1 1Onco iiii 1to oont1j 
to be paid during the period of deput,tion no 2Xt onc)d, 

for Ctir1 depita'tjon/j,, ebroad 

Ccntygi OOveyt civilim qmployoei boave all 

IridiaTMnefOr Ltbjj7 4)ibe gint a ¶àc1a1 (1t) 

AiIoenoeat the rnte of 95 çevt of b3,jO Pny"mbj.ot to 
aeeiiin of 	 per month on potthgto 	atat10 
in the )orUa tetoi ?e1ori 	oh of thn apioyqea vho are 
exempted £ro 	of Income ZX will p  however' s  not be 

	

•, e1ijb1c for tU a Sp noiat() 	 peoj1 (Aity) 
AUoAnoe viii be In adtlitjcm to any opecial pay and Pre 
Dopu1, 1t1Qn(4t?) Atio'iu.nee nir'c.tady being dnri subjvot to 
the ocndit.to that the toti of gich 'eiil (]zt7)A1jooe 

• Pluv 4 001&i Fy/deputtjofl(t) kllovnnoe pj=H %riii not 
gxotd P40)/- 	Soij A1oanoe 18a cpeciai Cop- 

eato77 (Potc oa11ty) Ai1ooe Contot1onA11o0e 

t )noe will be dr3j 

Sd/- 	At) 
t CC tty to tho 'CO fliOret f 
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To 
The Director, 
Enforcement Directorate (F EM A), 
Government of India, 
Loknayak 13hawan1 

6th Floor, 

Khail Market 1  
New DelhL— 110 003 

Y;. 

(I
ttrtiru0flOpERCHANNEL) 
nrw 

At the outset 1  soIiCt apology for my intrusion into your valuable me 

in inviting your kind attention to my humble prayer for favour of your. 
sympathetic consideration for my posting to Kolkata Zonat Office. 

t had joined in the Grvahat Office of Enlorcement Directorate on 
transfer from Murnbai Zonal Office in pursuance of tle 

2~2-fhment Order No 67199, communicated through H 0 Letter No A-

14/3/99(Pt.fl) dated 24.12:99. 	
/ 

I lle to submit to your oôodself thk my wife had been suffering from 
chronic gastric and eye ailments before my coming to Guwahati. I could 
not bring her in Guwahati because she was III and weak also my two 
children who are attending their final examination in the suburbo of 

Calcutta. Further my wife 1 s ailmentS have deteriorated day by day, and 

none of the elderly mate member is there to look .afler her. 

ght be impertinence on my part if I draw your Apart from this it mi  
kind attention to the existing rule that provide for re-transfer of a Govt. 
servant who renders two yer service at North-Eastern States to a place of 
his ch(iice. Incidentally, I may point out her e that I have completed my two 
yeats service at this Guwah1ti Olfice in (he Month of FebruarY, 2002. 

In consideration of the above facts, I shall be grateful if you kindly 
look Into my case with sympathy and dispassionately for my transfer to 
Kolkata Zonal Office. and may kindly he accommodated in the post of Shri 

N. R. Roy CEO atpreseflt which is ing vacant. 

''oucs faithfully, 

S. K. GUIN ) 
Entorcemeflt Olficer 

GUwahat 
08.072002 	

I)e, 
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L - AITNoRCEMENT PIRECTORA 

ENER.N 	

iU'1  ti 

(E0re9fl Exchfl9e Mnagefl'flt ct) 	 , 005 

oi.68oB 	niryof F 	 C ut Zonal Office 

ThLPHQNE 
244.2059/ 	 ,GoemmOflra 	 8 Street s  

244.7170I244-1164 	' 	 r 

FAX 	033 244-0 	 Cutt8 - 700 067 

Ref , No 	
A;4Q/4/Ca1I20OO/ 	 Oa(e 	200- 

io  

To 
The DirectOr. 
Enf.orComeflt Dftectora(O, 
Govt. of Zndi 

Sub: Forwarding of representatiOn dtod 
00,07.2002 of. Sbri $.K. Gum, 
Enforcement Officet. Guvbati 

Elndly find ncie$ed .5 represeutetiofl 

deted 08.07.02 subittOd by Sbr.J S.K. Gum, 

Enforcement Officer.. Gueet1, which. ,  is 

se2.feXPJaflat0rYs for your kind consideration. 

EnciO: as above. 	 Yours fftbfUi1Y, 

.( KJI INHA ) 
DEPUTY DIRECTOR 

Xndt. Jo. 	4o/3/c1/2000f(L?i\ 	
1ate: 

Copy for(arded tó. the Asstt. Director, 
Enforcement Directorate Govt. of India, Guwahati 

w.r.t. ,41etter No. A-1I111GaU/2000/234 dated 
08.07.2002 for information. 

'Iv 

DEPUTY DTRECTOR 
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Th Oliector, 
Directorate of En1orceriie (FEMA) 
Govt. of India, 
Lok Nayak Bhawan 6 01  Flboç 
Khan Market, 

Sub: 

Most humbly I would like to dray, your kind aenlion to my humble prayer for transfer me 
frr)r1 G (wOhtj Sub-Zonal Office to lolkata Zonal Office on the fo!long grounds: 

As per transfer Order No. 679, Hqs. Letter No. A
-14 /99(pt11) dated 24,12.99 I have joined in the Guwatj SuZonai Office in the month of Febwa, 20069

,96111 000, VU then I have compleUng around 4 years of services in Guwahatl SUZOn8I Offlce. 

Further I would like to draw your spathetjc Considetation in the point that my 'Mfe is living alone in our native in 
in 

Kol 	
Sh is havinQ eyesight problem and chronic Qastric disease in her ffftie . 	my 

absence she felt alone, helpless and uncared 
Further my superann1laUQfl 

is in The end of Decembe 2006. 
Only 3 yea seMce are left. So my pdsUng before my superan;)uat ion may klfldly be consIdered at my 

native at KoJkata Zonal Office of Directorate of Enforcement 

1. 
 

Further I WOUld like to draw your kind attnt for No 	 to the Govt. of lnd' posUng Rules 
rth - Eastern Region vide No. 2001413(B3E IV of Mm. of Fin. Dept. of Expdt., New Delhi dated 14.1283 	two ye 	

fficers who has ars of servIces for the o 
completed 15 years of service And in my case I have compied more than 30 
years of services In this Directorate 

5. 	Further I Would 
like to mention that one post of CEO is lying vacant in Kolkata ZOnO1 Office where my candkJ 	

for posting may please be considered since I em also drawing the salary of the p 
o)d

ost CEO vide Hqr. ACP file No. A-36f1OOO and O.M. 
No, 35034I1I97IEstt(ed 

I therefore pray humbly before your hr 'onr indty Consider rn, 	;ove submissions 'P3theUcUy and post me to Kolkata Zonal C 	t Your earliest 

;ihfuuy, 

K GUIN) 
Enforcement Officer 



.5 	J 

- 	 - 

To 
ri)e Director, 
Directorate of Enforcelnienj (FEMA). 
Govt. of fridia, 
Lok Nayek Bhawan, 6' Floor, 
Khon Marked, 
New Dell-1i0 003 

( iJIt!i,!!fJoporChaflrioi) 

Sub: 	 Zonal Office 

Most humbly I would Uke to draw your kind attention to my humble prayer for transfer me 
from Guwahati SUb-Zonal Office to Kokata Zonal Office on the following grounds: 

	

1. 	
As per transfer Order No. 679, Hqrs. Letter No, A-14i99(.11) dated 24.12.991 
have joined in the Gr,ahati Sub-Zonat 0111cc in the month of Fthruacy, 2000, flU 
then I have completUia around 4 years of serv4ces in Guwohafi Sub-tonal Office. 

	

2, 	
Further I would like to draw your sympathetic Consideration in the point that my wife 
is living alone in our native In Kolkat. She is having eyesight problem and chronic 
gastric disease in her fifties. In my absence she fell alone, helpless and uncared, 

	

3. 	
Further my superannuation is in the end of December, 2006. Only 3 years service 
are left. So my postina before my superannuation may kindly be considered at my 
native at Kolkata Zonal Office of Directorate of Enforcement 

	

14. 	
Further I would like to draw your kind attention to the Govt. of tndias posting Rules 
for North - Eastern ReQion vide No. 20014/3183-E.jv of Mm. of Fin. Dept. of Expdt., 
New Delhi dated 1412.83. is two years of services for the officers who has 
completed 15 years of service. And in my case I have completed rnore thai 30 
years of Services in this Directorate. 

	

5. 	
Further I would like to mention that one post of CEO is lying vacant in Kolkata Zonal 
Office where my c-nthdair.,re for posting may please be considered since I em also 
drawing the salary of the post CEO vide Hqrs. ACP file No. A-36/I12000 and O.M. 
No. 35034/1/97fgtt(D) dated 09.08.99. 

I therefore, pray humbly before your honour kindl' consider my above Submissions 
sympathetically and post me tO o!kata 2onal Offlce at your earlIest. 

Yours faithfully, 

C-qS. I . ~GUIN )3 5' August, 2003 	
' 	 Enforcement 0fflr 



To 

The Director, 
Directorate of EnforCement (FEMA), Govt of India, 
Lok Nayalç Shawan, 6 h  Floor, 
Khan Market, 

QI—o 

Sir, 
	 Sub: 

Most humbly i would like, to draw your kind ettention to my hum ble prayer for transfer me from GUWhj 
Sub-Zonal Office to Icolkata Zonal Office on the following grouncj 

As per transfer Order No, 67199, Hqrs. Letter No A-14t3/99(ptg,) dated 24.12.99 I have Joined In the: 
Guwahj Sb-Zoj Office 

In the month of February, 2000, till then I have com 
Zonal Office. 	 pleted 4 years of services In Guwaheti Sub- 

Now I woufcj llke to draw your kind attention that 1 wilt be retired from service dusing the rnonffi of Dececrth- 2006, only 2 years are left So my humble prayer before your honour I may kindly be posted to Kolketa Zonal Office for my future settlement in my native In Bankura I Burdwan in West Bengal. 
Also I would like 

to draw your kind attenfjo the Govt of India 
Notification 

No. 20Q14 ,3/3v dated 14.12.1983 that with regard to duration of stay / posting in N.E. Region is 2 years wtuch 1 have already 
completed in the year 2002. 

I therefore most humbly pray before your goodseff to kindly Consider my above submissions With sympathy on suci', compassionate grounds of my fag end of service life and of my otd age. 

Dated: 7 1h  May, 2004 
Guvmh ati  

Yours faithfully, 

FS - ~KG U I E)~ 
Enforcement Officer 
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To 
The Director, 
Directorate of Enforcement(FEMA), 
Govt. of India, 
Lok Nayak Bhawen, 6 floor, 
Khan Market, 
NewDih1 10.003. 

[ftti &IU11i1 .i] 

Sub: fgiest for transfer to Koikata Zonai 0fflce1 

Sir, 

Please refer to my repcesentatlofl dated 73.04 on the above 
subjec (copy enclosed) 

in conthuatiofl to my above representation I further request to 
• 	your goodseif to kindly look Into my said submission 

regarding posting to Kolkata Zonal Office since I am away 

forom my family for more than lest four years and facing 
• 	variou probterns due to old age ailments and loneliness living 
• 	alone in North-EaSt Region where tenure posting in this region 

is Two years Only. 

I, therefore, request your goodself to kindly look into the 
matter and transfer me to Koikata which is my Home Town 
posting at the end of my setvice life as now I am running 58 
yeats of age. My date of superannuation Is 31.12.2006. 

Thanking you, 	
Yours faithfully, 

CXQ 

Date: 21.7.2004. 	 (S.K. Gum),
E.O. Guwahati. 

Sub-Zonal Office, 

Jr 


